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Concern over continuous Shrinking of Agricultural Land 
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Kehabilitation-Cum-Revivai package of Hindustan Shipyard Limited, Visakhapatnam 

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Mr. Deputy Chairman Sir, I would like to 
raise a very important issue regarding the Hindustan Shipyard Limited, Visakhapatnam. It is 
a very prestigious shipyard in the public sector. In fact, the people of India are so proud of 
the greatest contribution made by this shipyard to the shipping industry for so many years. 
But, unfortunately, about 7-8 years ago, when the shipping industry was in recession, 
nationally and internationally, the Hindustan Shipyard was in trouble, financially. Now, I 
would like to place before this august House as the matter stands today. The company has 
incurred Rs. 1106 crores loss in the last three years. The net worth is Rs. 950 crores. With 
the result, even though it has orders in hand for Rs. 1956 crores, it is not able to proceed 
further in spite of having high technology, quality of work, manpower, etc., because of lack 
of working capital. 


